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Increased Fee For Animal Fairs

SMT. KIRAN CHAUDHARY, M.L.A. : Will the Deputy Chief Minister

be pleased to state:-

a) Whether it is a fact that the entry fee for animal fairs in the State has
been increased by the Government from Rs. 10/- to Rs. 1000/- and 4% tax
has also been imposed on the sale/purchase of the animals therein; if so,

the reasons thereof; and

b) Whether it is also a fact that private players have been allowed by the

Government to organize animal fairs in the State?

DUSHYANT CHAUTALA DEPUTY CHIEF MINISTER, HARYANA

Sir,

b)

a) In order to increase sources of finance for Panchayati Raj Institutions and to make

organization of cattle fairs financially viable, following provisions were made in rule 3 of

the Haryana Cattle Fairs Rules, 1970, vide notification dated 29.06.2018:-

(@)

(ii)

(iii)

Every person entering a Cattle fair shall get himself registered at the entry gate on
payment of rupees ten only.

Every person selling cattle at cattle fair shall obtain a registration certificate in
respect of such cattle on payment of one hundred rupees per cattle.

The sale certificate shall be issued on payment of a fee at the rate of four percent
of the sale price or one thousand rupees, whichever is higher, for big animals,
namely, cow, buffalo, camel, donkey, horse and mule of an age of above twenty
four months and at the rate of four percent of the sale price or three hundred
rupees, whichever is higher, for small animals, namely, sheep, goat and young-
ones of cow, buffalo, camel, donkey, horse and mule of an age of not less than six
months and not more than twenty four months by purchaser and seller in the ratio
of seventy five present and twenty five present respectively. No fee shall be
charged for the young ones of animals of an age of less than six months sold with
said big or small animal.

As per provision under section 4A of the Haryana Cattle Fairs Act, 1970, the
Government may frame a scheme for organizing and managing the cattle fairs
through an agency on such terms and condition as may be prescribed.
Accordingly, State Government has formulated a scheme to organize cattle fairs

through an agency to be selected by way of e-auction.
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